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points and suggestions that have been
made during the course of their
speeches. In great many of these
were made
which did not really concern the
Budget that is in front of you,

A reference was made to drought
conditions. I may assure the House
that we will do whatever we can to
see that the drought problem is
tackled in a permanent manner. So
far it has been tackled in an ad hoc
manner which is not altogether
satisfactory.

In the main, I would say that there
was no point that specifically needs
a reply or calls for any comments
from me immediately. Whatever
points need to be attended to, will
be attended to. That is all that I
would like to say at this stage.

SHRI KALP NATH RAI: 1 would
like to ask the hon. Finance Minister
one thing, Yesterday he said in the
Lok Sabha that the Indian economy
is not sound in the context of the
present situation. .

THE VICE-CHAIRMAN
RANBIR SINGH):
were not in connection with
Tamil Nadu Budget.

(SHRI
The remarks
the
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THE VICE-CHAIRMAN (SHRI
RANBIR SINGH): Now, we take
up Nagaland Budget.

wo T Fum ey  (fE) o
UENT  IT-AWIEAE AEIed, Il 9%
Wi aF W afAameg & awe 9X 4=
FT WY TN IJRQY 77 ANIMHE
ww g1 agt W egufy FT AR
arr g 1 wgefa # wEe A
e w1 @ qulom AT g, T|@ TR
gfeeTE & a9 ax T9i & A A
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SHRI IRENGBAM TOMPOK SINGH
(Manipur): Mr. Vice~-Chairman,
Sir, this should be the last occasion
of discussing the Nagalang Budget
here, as the new QGovernment has
given the assurance that in all the
States where there is the President’s
Rule, elections would be held, So far
as Nagaland is concerned, even-
though the Janata Party has come to
power at the Centre, we will venti-~
late our feelings. Of course, we sup-
port the Budget in toto because tihis
Budget was prepared by the pre-
vious Government

?#W LR T . ¥ - v .k e

But we have some apprehensions,
If the hon. Prime Minister had been
present here, we would have con-
veyed our feelings to him. Of course,
the hon. Finance Minister is here.
Whenever there have been political
movements for the formation of small
States, whether in Nagaland or in
Tripura or in Mizoram or in Manipur,
the present Prime Minister had al-
ways opposed such movements, He
was deadly against such movements
though he was very much in minority
in the undivided Congress. Therefore,
some fear is lurking in the minds of
the people of the North-Eastern zone.
What will be the attitude of the
present Government and what will
be their plan and mental make-up
so far as the North-Eastern zone is
concerned? As you know, Sir, this
kone consists of small States, On
the other hand, take for example a
State like UP. It has 34 represen-
tatives here. Some people may go
out and some people may remain.
But the State will continue to be re~
presented by some other people here.
In the case of States like Nagaland,
Sikkim or Arunachal or Manipur or
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Tripura, if a particular Member re-
presenting the State is found absent
from the House, the whole State is
absent. Therefore, India is such a
country where big ang small States
are there, where the democratic set-
up has proved itself by these elections
and it will be seen whether the people
in the north-eastern region, that is
the Indo-Gangetic plain, are in
favour of the Janata wave or the
policy programmes. It will be too
early to forecast how long this Gov-
ernment will survive. At the same
time, I may inform the House that this
north-eastern zone, particularly
Nagaland ang other areas, even dur-
ing the Moghul rule, were never
reached. During the British rule also
these areas where freedom loving
people live, were left uyntoched.- In
this wave also—whether the Cong-
ress wave or the Janata wave—the
election result{ has shown that the
Nagaland remained unaffected and a
lone UDF Member has come in the
lower House. The UDF is a local
party. Another hon. friend of mine,
Mr. Lotha, belongs to the UDF, at the
moment. He was with us for some
time and he may be knowing both
the sides. But my apprehension is
that in this part of the country some
forces are working behind the screen
against the interest of India. Although
the strength of those forces is very
much minimised during the last 30
years, yet some forces are still there,
some vested interests are still there,
working against the interest nf the
country. It is not, for the first time, ever
since I joined this House, I have cate-
gorically stated the political back~
ground and warned that some vested
interests are working in this area.
hese vested interests are working
with the help of the Anglo-American
bloc. Even in olden days, when we
were young, we know that in Naga-
land, Manipur, Mizoram and these
areas, the Anglo-British people want-
ed to build a sovereign State, but
their attempt was foiled as there was
no popular support. The people of
this zone consider themselves as
Indians first and Indians last.
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When Mr. Subramanian Swamy and
others used to sit on the Opposition
Benches, I used to tell them frankly to
visit our part of the country and know
the conditiong prevailing there, You
should visit this part of the couniry
and try to know ang understand the
problems being confronted by the peo-
ple of this area. I would like to sub-
mit with humility, though it is out of
the context of the Nagaland Budget,
that these Indian Parliament Members
are merely running after foreign tiips.
I do not know how many of us know
thoroughly our own India. Take for
example, a Member hailing {rom
Kashmir, if he does not visit Naga-
land or Mizoram, it will be very
difficult for him to understand the
situation. Similarly, a person from
Gujarat should visit Kanyakumari
and vice versa. Some of us are
very privileged people because we
were taught that Punjab is a land
of five rivers. We are taught like
that. We are supposed to know the
history of the modern India. We
have embraced Hinduism, Nagaland
is mainly a Christian State. I would
like to reming some of my old col-
leagues, who are now in the Gov-
ernment, that we will have some diffi-
culty in regard to the language atti-
tude. Mr. Fernandes is my old col-
league. Had he been here, I would
‘have remindeq him of the days when
I wags in Socialist Party and when I
had told them that English should be
included in the Eighth Schedule. The
Anglo-Indian people in Nagaland
had adopted English as their State
language. 1 am to see how they are
going to function. I expect some good
things to be done in our part of the
country. T know the sentiments, feel-
ings and attitudes of the persons who
are in the opposition today. Vhen
we were sitting on the ruling gide,
through our Madam Prime Minister
ang through our national leaders, I
had appealeq to them that the piro-
blemg of thig area ghould not be
treated with partisan attitude. In the
high hills in Nagaland, there iz no
drinking water; there is no electri-
city; even kerosene oil is not avail-
able, If you happen to travel to the
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interior parts of Nagaland, salt is not
available, The villagerg will be very
happy if you distribute salt to them.
This is the condition there. Therefore,
sometimes our problemg are being
misunderstood by the big leaders of
this country.

The Nagas have fought and won
their political aspirations. There are
still some misguided friends who have
to reconcile themselves, Ahout
their number, the new Government
will try to find out the information.
Some have gone to Ching and have
not come back, These things are
going on. During the recent elec-
tions, on the 16th of last month, I
was at the border town of Mura. It
is not in Nagaland; it is in my State
of Manipur. That ig the last post of
Manipur where there wag a big fire.
Ang it is a shame on the part of the
Government of India that they could
not provide a fire brigade and the
Burmese Government provided g fire
brigade ang the fire wag extinguish-
ed by the Burmese fire brigade. Now
these boys are moving freely. Some
were caught and there were en-
counters, These are very sensitive
areas. Therefore, we are not very
much interested in these numerical
figures which you are passing. You
may put some money; you may nhot
put some money. Some roads may be
taken up, some roads may not be
taken up. Some schools may be run
with no teachers, gome dispensaries
may be run with no doctors, with no
sisters, with no pharmacies. These
problems will continue in that part of
the country. Our submission tp the
Finance Minister in the long run is
this, This State of Nagaland nhag 60
members in its Assembly. By the
verdict of the people, a Government
there will be formed. But after the
formation of the Government, unles3
and until the Centra] Government
takes a sympathetic attitude to these
small States which are not in a posi-
tion to stand on their own legs econo-
mically, which are very backward, it
is not going to help them, )
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In this country there ig disparity.
Thig is becoming a disease in the body
politic of India. We have learnt a
very good lesson from the neigh-
bouring country—Pakistan. For 25
years, one chunk of it was West
Pakistan and another was the present
Bangladesh, Ang it was a very diffi-
cult state of affairg because in these
two parts of the country the language
was different, the economic disparity
was there, there was exploitation by
some groups of the West of the peo-
ple of the East. Suppose we move
from Nagaland ang we have to reach
Calcutta, most of the area we have
t0 cover is Bangladesh and we are
linkeq by the narrow chicken neck
of Siliguri. If Siliguri is cut off, we
are cut off from the rest of the
country. This ig the condition of
Nagaland; this is the condition of
Mizoram; thig is the condition of Tri-
pura, of the whole of Assam.

"The Nages are all borp militant
fighters and they cap be good citizens
of this country. For example, one
Naga Regiment wag formed. Now
how many Nagas were taken? Re-
garding the rehabilitation programme,
whether they are properly rehabilita-
ted or not, let the new Government
look intp the matter, Regarding roads
ang other things, if you happen te go
to Kohima, which is the capita] of
Nagaland, you will fing there is no
transport, no buses no taxi, no auto-
rickshaw. My Colleauge, Sardarji, had
paid a visit as a member of the Con-
sultative Committee. He might have
seen the conditions there. There are
beautiful places like Kangra, Dharam-
sala..... I would request the Finance
Minister to consider, while reviewing
the Plan allocations, that these are all
sensitive areas. We have won state-
hood by fighting—not the ‘JP° type of
movement because that is not con-
ducive to that part of the country be-
cause there will be a large number
of MLAs and MPs who wil] come but
our population ig very small. What
is applicable to the plaing may not be

applicable to that part of the country. /
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My humble submission to the hon.
Finance Minister woulg be that he
‘'should keep in mind how the new
leadership will run the whole coun-
try and see that there is np partisan
attitude. Now the Tripura Govern-~
ment hag been toppleq because of
CFD. Now, for example, Manipur ig a
small State from which I come, If aid
ig given to ug with strings there will
be problems. Till we are disturbed,
we are simple creatures. We love
India, we are Indians first and Indians
last, We know that India is the lar-
gest democracy in the world where
there ig gecularism, that it is on the
way tp socialism and that jt ig free
from exploitation by one class of an-
other class or discrimination between
a big State and a small State. We do
not look at the grants to Nagaland by
the new Government from a harrow
partisan point of view, but in the best
interests of the country the demands
of Nagaland should be met from the
point of view of making them 45 to-
tally integrated areas—mentally, psy-
chologically and sentimentally—ang it
should be the duty of the Janata
Government to bring the Nagas closer
ang closer to the mainstream of In-
dian national life. With these words,
Sir, 1 conclude.

SHR] SANAT KUMAR RAHA
(West Bengal): Sir, my colleague the
previous speaker has already ~aised
an gpprehension regarding the atti-
tude and policy of the Government,
that is, the Janata Government, to-
wards small Stateg like Nagaland
which are non-viable. So I would
like the Finance Minister to clarify
the position regarding the present at-
titude of this Govermment fowards
the small States, specially the hill
States. |

Sir, last month only we extended
the life of the President's rule in
Nagaland under the Congress rule.
Now, under the Janaty rule we are
feeding the Presidents’ rule with
money in the budgetary form  That
is the crux of the problem. When~
ever we discuss President’'s rule,
every one of us says that there ig no
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alternative to a popular, elected Gov-
ernment. Still we persist in that ar-
gument, whoever comes to office and
power. I hope the present Govern-
ment, the Janata Government, will
think over thig matter as to what
shoulq be their policy regarding Pre-
sident’s rule ang what should be the
policy regarding Governor's rule vis-
a-vis a democratic, popular, elected
Government. I think this should be
clarifieq and I hope the President’s
rule would be useq only occasionally
in extraordinary situations. But, un-
fortunately, today we are faced with
the Governor’s rule in Jammu and
Kashmir. I go not understand whe-
ther this Governor’s rule could not
have been delayed or adjusteg in
some other way by forming a popular
Government there, Thig ig the ap-
prehension in my mind.

As regards Nagaland, I would like
to say the same thing. I have got
this book from the Cdhgress Govern-
ment last month regarding the Presi-
dent’s rule in Nagaland in one year.
Sir, from this book I understand that
though Nagaland is a very sensitive
and susceptible area, though 90 per
cent of its population depends on
agriculture and though 17 per cent of
it is forest land, the hill State of
Nagaland is very very poor and the
living conditions of the people there
are very wretched. They are delink-
ed from the mainstream of national
politics and national life. So, all
these things should be specially con-
sidered when we discuss a hill State
like Nagaland: In Nagaland Presi-
dent’s rule was imposed on 22nd
March, 1975. Sir, after the President’s
Rule there wag the Shillong Agree-
ment. The book that I have with
me here states what the actual posi-
tion today in Nagaland is.

(a) Shillong  Agreement for
Peace of November 11, 1975 has
been effective,

(b) Nagaland Nationalist Orga-
nisation and AICC have yxex:ged.
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ed.

(d) Since Agreement normaley
prevails,

(e) Effort of Nagaland Peace

Counci]l successful,

(f) Arms of the under-ground
deposited,

(8) Arms of the under-ground
unearthed.

(h) Peace camp—doing good
work.

(i) Prisoners are released on
acceptance of Shillong Agreement.

(i) Only 31 are left to be release
ed from among those arrested dur-
ing the emergency.

(k) Civi] administration started-
down to the village level.

(1) Lok Sabha elections peaee~
fully held.

All these things are there. If the
situation is so, why a popular gov-
ernment is not accepted? This is the
question. How long will the Presi-
dent’s Rule continue? 1 hope the
Finance Minister wil] today say that,
it the situation as given in this book
is true, there is no reason to conti-
nue the President’s Rule a day further
in Nagaland. Sir, it has already been

stated that a popular government
along can serve the people, The
bureaucratic forms of government

only deter the development works.
Ultimately we find that some people
in Nagaland under the President’s
Rule have created such conditions
that a party’s rule hag been establish-
ed there, It has been stated in the
other House also that some agent of
the Congress, who was acting as an
adviser to the Governor, was all
powerful. T think that in the name
of the President’s Rule some person
of a particular party acting on the
advice of the Governor, can create
hell there. I think this is net at all

Y -~ ke 3 B
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.democratic. Al] these things should
be stopped. .5 . . :

Then, from the Budget point of
view, I would say that there is 17.56
per cent area under forests there,
though Hilly areas require 60 per
cent forestry. I think the Govern-
ment need to give special considera-
tion to this matter and see how the
hilly areas can create more and more
forests for their protection,

The main source of living of the
people in Nagaland is agriculture, but
the agricultural yield there is very
low. They Yyield per acre is only
13 maunds of rice. When highyield-
ing varieties are there for cultivation,
why special emphasis should not be
given to it in Nagaland where agri-
culture is the main source of living?
Agricultural activities should be de-
veloped for yielding more and more
of high-producing varieties of fouod-
grains. ' ;

THE VICE-CHAIRMAN (SHRI
RANBIR SINGH): You will have
to wind up now. Already you have
taken 10 minutes.
AYRRR IR} § S ¢ U

SHRI SANAT KUMAR RAHA: Sir,
in the Plan outlay . . .

SHRI JAGJIT SINGH ANAND
(Punjab): Sir, it is not even 7
minutes. - N

THE VICE-CHAIRMAN (SHRI
RANBIR SINGH): I am going by
this watch.

SHRI SANAT KUMAR RAHA: In
the Plan outlay, out of Rs, 19.27
crores, only Rs. 6.33 crores are for
agricultural development, I think this
sum is most inadequate for agricul-
tural developmen{ of Nagaland where
90 per cent people depend on agricul-
ture. Only one-third of the Plan
outlay is for agriculture. It would
not suffice for the people of Naga-
land who are very much distressed
and poor economically. The budget
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is good enough. It has come with a
surplus. But I think the surplus
money should be spent purely on
agricultural development and mainly
for the handloom and co-operative
development. Hilly States have got
their own imagination of co-opera-
tion. I think hilly people are always
co-operative, If we can develop co-
operatives there, if we can highlight
the co-operative movement there,
if we can develop handloom industry
there, if there =are co-operative
organisations in these ang if we can
have weaving centres, weaving direc-
torate, then I think the Naga people
can be organised more and they can
help the country well. I should Ilike
to state and urge upon the Minister
that he will not take any action for
further restoration of the President's
rule and immediately he will call for
the election in Nagaland so that a
popular government comes into being
there.

THE  VICE-CHAIRMAN (SHRI
RANBIR SINGH): The Finance
Minister.

THE MINISTER OF FINANCE
AND REVENUE AND BANKING
(SHRI H, M. PATEL): Mr. Vice-
Chairman, Sir, T . . .

SHRI KHYOMO LOTHA (Naga-
land): I have given my name yes-
terday. ’

THE VICE-CHAIRMAN (SHRI
RANBIR SINGH): Your name is

not there, All right.

SHRI KHYOMO L.OTHA: Vice=
Chairman, Sir, indeed 90 per cent of
the population of Nagaland is de-
pendent on agriculture. I would like
to start with this subject that Naga-
land depends on agriculture and only
through agriculture we can reach the
people in the remotest parts of the
country. We have different tribes in
Nagaland, but only a few tribes
really work on permanent cultivation
like terrace cultivation and the rest
mostly go for jhooming. And then
their problem of deforestation or
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afforestation comes into being with
this jhooming cultivation, that is
shifting cultivation. Now, Sir, in
order to help the people in Nagaland
today, the Governnmient has to see
that high-yielding seeds ang ferti-
lizers are provided at a cheap rate.
Then, we require irrigation because
without irrigation this permanent cul-
tivation like terrace cultivation can-
not e done. Since it 1s also the
policy of this new Government that
priority is given to agriculture, I am
sure and I hope that the people of
Nagalang will benefit much from the
policy of the new Government. Sir,
then the problem of marketing zomes
because at present the policy of the
government has been that loan, short-
term loan, should be provided to the
cultivators. But what I find is that
these cultivators or farmers do not
have marketing facilities there. So,
unless they have marketing facilities,
they cannot repay the loan because
they are not able to sell their pro-
ducts. So, the problem of their re-
payment of loan also comes into
being. That is why we have to see
that marketing facilities are provid-
ed to these farmers. But as I was
saying the question of shifting cul-
tivation has to be gone into. We have
many a time talked on this subject.
There have been a gymposium
ang discussions in Nagaland itself,
but we have not really gone
deeply into the root or into the
causes of this shifting cultivation.
The problem is that, In order to have
this terrace cultivation, as I was say-
ing earlier, capital is also needed.
Then irrigation is required, That is
why the poor farmers, when they
have no capital, cannot take to ter-
race or permanent cultivation. That
is why they go in for ‘“jhum” or
shifting cultivation. Because that is
cheaper. By that again they destroy
the forests. So, although right now 1
appreciate their difficulties, I would
like to impress upon the new Gov-
ernment that they have to provide
soft and long-term loans to these
farmers so that they. can  develop
terrace cultivation and also they can
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develop irrigation facilities. Then- I

would again emphasise that markete "

ing facilities have also to be given. -
We are at present receiving some
amount of high-yielding seeds from
the Government. But then the high-
vielding seeds that are brought from
other States have to be examined
again to see whether they will really
work in our State because of the
climatic conditions, because of the
different type of soil that we have.
Unless even those seeds that are
brought from other States are pro-
perly experimented and their use ex~
plained or taught to the farmers, it
will not help us much. So the Gov-
ernment has to see that they are pro-
perly experimented and then intro-
duced in the different areas and re-
gions of the State. Now we have
in the State low-lying valleys where
terrace cultivaation is easier. And
it is less expensive. So while giving
loans to the farmers, you have to see
that terrace cultivation is developed
in the hill areas and in the plain
areas. The only way to preserve
forests is to develop this terrace cul-
tivation. It will preserve the ecolo-
gical balance also, Landslides are a
real problem in Nagaland. So affore-
station is essential in order to check

land-slides which we  experience
every year in our State.
Then I come to communications.

Nagaland is a hilly region and we
need communications. The only com-
munication we can have is road. We
cannot expect to have railways like
other States. So road communication
is what we require and still much
needs to be done. Though something
has been done, we need more money
for these communications. Sir, in this
connection I would like to mention
about National Highway No. 39
which is the only life-line connecting
Nagaland with the other parts of the
country. It is the gateway of the
north-eastern region to the country
and this is the only life-line to the
rest of the country. Now this Na=-
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tional Highway No. 39 hasg been
handed over to the Border Roads
Organisation. And the Government,
in the last two years, especially dur-
ing the President’s rule and the
emergency, has given a lot of credit
to this Border Roads Organisation
for their good work, I appreciate it.
It is good, It is coming up very well.
But I would like to impress one thing
upon the Government and upon this
House. Forget about the year in
which we got independence. Let us
start with only 1964 when Nagaland
got fujl-fledged Statehood. Now if
you compare the amount that hss
been sanctioned since 1964 to 1974
and the amount sanctioned or given
to the Border Roads Organisation,
you will find a discrimination. This
highway construction was taken
away from the State Government and
handed over to the Border Roads
Organisation. The road is coming up
nicely and for that the Border Roads
Organisation has received praises.
But after it was handed over to them
a lot of our people employed on the
road construction work were thrown
out of jobs, Their earnings suddenly
stopped. Many of the villagers were
working on this project. This is not
the way to complete a project. If
you give us the same funds as are
given to the Border Roads Organisa-
tion we can also do this work. But
then why thig discrimination. We are
grateful to the Border Roads Organi-
sation for doing this work for us. But
why throw away a lot of our people
out of employment? This has hap-
peneq in spite of the Twenty Point
economic programme, In fact the
Border Roads Organisation wanted to
take over three more roads, which
somehow our Government hag pre-
vented them from taking over. As
1 travelled this time for electioneer-
ing, I saw our people working on the
road construction and earning some-
thing. That is the only source of in-
come to our villagers. Villagers have
no other work for two or three
months after their harvest. They go
end work on the road construction
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and earn something, This is how
they earn their livelihood, and edu-
cate their children. Even students,
during their vacation, go and work on
roads. All these people were de-
prived of their jobs and earning after
Natjonal Highway No. 33 was taken
over by PBorder Roads Organisation.
When we appreciate their work, you
should also see that they do not
throw out of employment our local
people. If the same amount given
to Border Roads Organisation is sanc-
tioned to the State Government, they
also can do this work. But then
there was discrimination. Why this
is so? Our people are willing to do
the wor._ 3ut the amount should be
sufficient, enough. It is just like this.
My shirt is torn, What is needed is
a new shirt which requires some
money. But you give me some small
amount and ask me to get the torn
portion repaired. While you are
giving enough money to the Border
Roads Organisatign, why not give
sufficient roney to the State Gov-
ernment to improve their roads?

Now I come to power. We aré in
the midst of severa] steps to augment
power Bupply in this region, especial-
ly Assam and Manipur. You have
given g lot of money to Assam for
development of power. And we are
getting power from Assam, There
is no power developed so far as Naga-
langd is concerned, The Central Gov-
ernment thinks that we should get
our power from Manipur’s Loktak
project which I think may not come
up at all, for another decade or so. 1
want to impress upon the Government
the need to generate power in Naga-
land itself. We have several rivers
which can be harnessed for power
generation, In my district of Wokha
we have the Doyang river. It is a
big river and the survey for a hydro-
electricity project on thig river is on.
There is something going on and we
do not know what will happen. In
Wokha we have struck eil also. If
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this comes up, we will be contribut-
ing oil to the country’s economy., The
hydro-electricity project on the
Doyang river is coming up. Rumour
has it that it may not come up. It
may be true also. Well, if you give
up these things and if you start de-
nying all these projects to our State,
then it will be very difficult for us.
We would like at least the oil project
to be developed there properly.

Then, Sir, I would like to come to
the 20-point economic programme the
benefits of which have really gone to
some of the officers’ pockets and now
it seemg it has been given the go-by.
In order to implement this 20-point
programme, Sir, a Super Bazar was
set up at Kohima. 1 do not know
how much you pay here in Delhi to
the Manager of the Super Bazar. But
there they brought from outside an
cincer and they are paying a  very
high salary to him—I am told it is
Rs. 1500/- or more—and he i3 given
government vehicles and is given a
quarter, 5 big quarter also. He is
being paid so much. Although there
are many officers belonging to the
Co-operative Department in Nagaland,
who are getting less than a thousand
rupees or so and who could be easily
brought to manage this, they brought
2z man from ouiside without resurting
to the progess of advertisement' or
interview. He was just brought in
from outside and he is runniag it
there and I am told that it is being
run at a loss and they are incurring
a huge loss, amounting to some lakhs
of rupees. So, Sir, T would like to
see the Government going ints these
things. I would also suggest that
the Board of Directors should be sus-
pended and an inquiry should be
conducted immediately.

(Time bell rings)

THE VICE-CHAIRMAN
RANBIR SINGH):
now.

(SHR1
Please wind up

SHRI KHYOMO LOTHA: 1 will
finish, Sir.
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Then, Sir, I come to the election
business, 1 would like to cife a few
instances only which I came across
during the elections, In some parts
of the State, Sir, the government
machinery was used to repress the
party workers. The workers cf the
UDF Party could not just come out
to work for the elections especially
in the Tuensang district. It was like a
big party mela. The UDF Party
could not just come out. Only the
Congress workers were working who
were moving about so happily, so
boldly and so courageously. They
started even questioning me when I
weni to the polling booth just to see
how things were going on. They star-
ted arresting our party workers. The
polling was on the 16th and on the
15th I was travelling to Tuensang. Just
before reaching there, I was given the
informatjon that one of our party
leaders was issued an arrest warrant.
When I reached there, he had al-
ready been arrested and his only
crimie was that one of the party wor-
kerg hag lodgeg a complaint and pe
had drafted that complaint. He was
educateq and the other ma; wasnot
educated. So, his only act was to
have drafted that complaint on be-
half of that party worker. Actually,
Sir, that complaint was sent{ to the
returning officer in Kohima and also
to D. C. Tuensang. So, I would say
that it ig their business to conduct a
thorough inquiry into this incident
also. There is ancther thing also, One
government employee, a village guard
wag campaigning for the Congress at
that time.

(Time bell rings)

THE VICE-CHAIRMAN (SHRI
RANBIR SINGH): Please wind up
now. You have taken 18 minutes al-
ready.

SHRI KHYOMO LOTHA: Only one
pcint more, Sir. As I said, the man
was arrested on the 16th, 1 left im-
mediately. He was arrested and
ccuvicted for three months. Therefore,
1 would urge upon the Government
to go into these things. I have
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bruught many such instances vf arrest
during the emergency to the notice of
the government and I have pleaded
with the officerg and the Ministers
concerned. But they have never lis-
teneq to me unfortunately and most
of these people were released only on
the 24th of this month... (Time bell
rings.) ‘

THE VICE-CHAIRMAN (SHRI
RANRIR SINGH): Please wini up.

" SHRI KHYOMO LOTHA:

I am
coming to the last point, Sir.
THE VICE-CHAIRMAN (SHRI

RANBIR SINGH): Only half-an-
hour wag allotted to thig Bill.

SHRI KHYOMO LOTHA: I am
the only Member.

THE VICE-CHAIRMAN (SHRI
RANBIR SINGH): You have already
taken 18 minutes.

SHRI KHYOMO LOTHA: I ean
sit if you wish.

THE VICE-CHAIRMAN (SHRI
RANBIR SINGH): It was the deci-
sion of the House...

SHRI KHYOMO LOTHA: So far
as the abuse and misuse of power is
concerned, T hope the Government will
look into this, and I shall leave it at
that.

Now, in other States, Government
servants have bheen given dearness
allowance. In Nagaland they have
not been given this allowance. I
would impress upon the Government,
I would request the Government, to
see that the Nagaland State emplo-
yees also get it. Thingg are more
expensive in Nagaland than in many
of the other States. Therefore, peo-
ple have to have more money...
(Time bell rings.) This has to be
looked into.

Then Sir, President’s rule is there
since March 22, 1975, when our House
wag dissolved, Two years have pas-
sed since then. I would request the
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Government to gee that a popular
government is installed immediately.
The Nagaland people are fed up with
the President’s rule. They are fed up
with mismanagement. That is why
a pepular government should be in-
stalled. Then, ...

THE VICE-CHAIRMAN (SHRI
RANBIR: SINGH): Please sit down.
The Minister,

SHRI KHYOMO LOTHA: And,
then . .. - .

THE VICE-CHAIRMAN (SHRI
RANBIR SINGH): T have called the
Minister.

SHRI H. M. PATEL: WMr. Vice-
Chairman, Sir, I have been greatly
impressed by the various problems
that are faced by Nagaland. And
can only assure the House that every
effort will be made to see that these

problems are attendeq to. As you
know, the Janata Party has in its
manifesto stated _that agriculture

would be given the highest priority,
Accoringly, first attention will be
given to agriculture, pecauge agricul-
ture is he major problem of Nagaland.
A proper balance would be main-
tained between agriculture and fures-

iry which is also important for that
State.

A reference was made to handloom
development which, again, is some-
thing to which we attach consider-
able importance. We will see to it
that the development of handloom in-
dustry is given special consideration.

About the question of holding the
elections, I think, the Prime Minister
had made a statement already that
elections will be held as soon as pos-
sible in States where President's ruie
obtains today,

There was another point which was
made, which I cannot quite under-
stand, that the people in Nagaland
are somewhat apprehensive about the
attitude of this Government, in re-
gard to small States, I just do nok



125 Budget (Pondicherry)

understand why they should be appre-
hensive, There ig nothing, as far a3
I recollect, in the manifesto of the
Party which suggests that it is the
intention of the Janata Party to
undertake any revision of States
which are already existing. 1 do
not. .. .

AN HON. MEMBER: The Prime
Minister made some such statement,

SHRI H. M. PATEL: [ dg pot know
if the Prime Minister has made any
such statement in regard to this or if
there is anything in the President’s
Address about this. I think, there-
fore, there need be no apprehension
on this score,

1 do not think, Mr. Vice-Chairinan,
there is any further need for me to
speak.

]

THE BUDGET (PONDICHERRY)
1971-18—General Discussion

THE VICE-CHAIRMAN (SHRI
RANBIR SINGH): We now take up
the Pondicherry Budget.

SHRI JAGJIT SINGH ANAND
(Punjab): Mr. Vice-Chairman, Sir,
my first little request is that you give
me 15 minutes. Yesterday you redu-
ced my time and my speech was mis-
reported because of the fastness of the
speech. I would request that out of
the half-an-hour, you give me 15
minutes and I will finish within 14}
minutes, Sir, hanf-an-hour has been
allotteq by the Business Advisory
Committee for this Bill and Shri
Sunder Singh Bhandari and myself
are prepared to share this time.

THE VICE-CHAIRMAN (SHRI
RANBIR SINGH): What about the
hon, Minister?

SHRI JAGJIT SINGH ANAND:
The hon. Minister takes only two or
three minutes. We will spare these
two minutes for him. I can ...

THE VICE-CHAIRMAN (SHRI
RANBIR SINGH),; Only one hour
for both the Bills was allotted.
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SHRI JAGJIT SINGH ANAND:
Sir, 1 do not want to disobey and take
18 minutes if you allot me eight,

Sir, it is a very sordid game, be-
cause of which I want to speak for 15
minutes. The Pondicherry Govern-
ment was consituted in 1974. On the
26th March 1974, the Assembly met.
The result was that the Anna D.M.K.
at that time—angd the All India Anna
DMZXK. of today—got together with
the C.P.I, and both secured only 14

seats. The CPI(M) got one
dp.M. seat on its own and declared

its gupport to the combina-
tion of parties. The Congress led by
the then Prime Minister Mrs, Indira
Gandhi, came out with agn assurance
for a stable Government. The Cong-
ress led by the then Prime Minister
and the Congress that used to be the
Congress of today’s Prime Minister
were together in elections. The
Assembly met on 26th March. On 27th
March, the Assembly wag toppled on
technical grounds. It wag 28th March,
1974, when the Assembly was dissol-
ved. Three years and more have
passed. According to the Constitution
of India, three years is the ultimate
limit for keeping a Government under
the President’s rule. I will not go into
this legal technicality. I see that the
predecessor of our hon, Minister and
Rashtrapati Ji had wangled something
in February. Therefore, legally or
technjcally it may be correct, but mo-
rally it is 5o wrong especially when
the newly-elected Governrment was
toppled the very next day after the
Assembly met. I want to go into this
toppling business because this was the
first toppling. After that, during the
emergency under the extra-constitu-
tional authority or the caucus, as they
used to be called, they started toppl-
ing their owp Governments. They be-
gan toppling the Congress Govern-

ments. ﬁmmﬁ'ﬁ%g&
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The best Government that Uttar Pra-
desh got was the Government of Mr,
Bahuguna. It wag toppled in Decem-
ber, 1975. OQrissa Government was
toppled in December 1976. If the



